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(d) Since therc was no order preventing
his departure, the question of his escape
or complicity therein by any person doces
not arisc;

(e) The case under the Lxcisc Act is
sub-judice.

Introduction of Defection Bill
4249. SHRI C. R, MAHATA
DR. RAMJI SINGH:

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether  Government  have any
intentien to introduce the Defection Bill
in Parliament; and

(b) if so. when and if not, the reasons
therefor ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI DHANIK LAIL MAN-
DAL) : (a) and (b). Government wish
to bring forward before Parliament the
anti-defcction Bill as early as posible.
However, before doing so, the Government
propose to discuss the proposcd legislation
in the Janata Party as well as with the
Leaders of Opposition Partics.

N pening of National Highway
No.

4250. SHRI SUSHIL KUMARDHARA:
Will the Minister of SHIPPING
AND TRANSPORT be plcased to state:

(a) whether it is a fact that the Na-
tional Highway No. 6 linking Haldia
Dock in West Bengal has rot been opened

for traffic;

(b) whether the other roads linking
this road have been damaged due to re-
<cent floods;

(c) ifso, whether there is any possibility
‘of opening this road No. 6 for traffic; and

(d) if so, when ?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING  AND TRANSPORT
(SHRI CHAND RAM) (a) to (d). Pre-
sumably, the Honourable Member is
refcrring to the link road connecting
Haldia with N.H. 6 near Kolaghat which
is known as N.H. 41. This N.H. has not
been opened for normal traffic as some
augmentation  works are planned. A
fength of about 9 miles of N.H. 41 was
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submerged  during  this  vear’s floods
causing depression,  breaches and pot
holes in some stretches.  These damages
have since been restored.

l)u_t! to unprecedented  heavy floods
;\.nd mtense rainfall and overflowing of
rivers during Sept/Oct. this year, long
stretches of NUH. 6 which links Calcutta
to Haldia Port through N.H. 41 had been
submerged for considerable periods.  Ime
mediate restoration works have since been
carried out and  the traffic s through
on all the affected National Highways
in the State. )
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U.P.S.C. Examinasion for posts of
Assistant Executive Engineers

4252. SHRI KACHARULAIL HEM-
RAJ JAIN: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whetheritis a fact that the U.P.S.C.
had conducted an examination for the
posts of Assistant Exccutive Enginecrs
in August, 1977;

(b) whether it is also a fact that the
candidates were declared sclected in May,
1978;

(c) whether the U.P.S.C. had forwarded

names of the selected persons to va-

rious dcpartments and Ministries for
istuing the appointment lectters;

(d) whether all the said Ministrics and
Departments of Government of India
have issucd the appointment letters by
now; and

(e) if not, the reasons for delay in is-
suing the appointment letters  and
the names of Ministrics who have not
issued appointment lctters so far ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHR1 S. D. PATIL) (a) Yes, Sir.
Except that it was a combined examina-
tion for recruitment to the Services indica-
ted in reply to parts(d) and (e) of the
Question.

(b) Yes, Sir.

(c) to (¢). Recruitment on the  basis
of the combined examination is made
in respect of thirty-threc Services. The
Ministry of Railways allot candidates to
the various Ministries/Departments. The
appointment letters arc issued by The
concerned  Departments,  The infor-
maton whether any dclay has occured
in the issuc of appointment letter to a
candidate in any particular Service and
if 8¢ reasons for it are not available with
thig: department. '

DECEMBER 20, 1978
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Setting up a Tyre Project in Gujarat

4253. SHRI F. P. GAEKWAD: Will

the Minister of INDUSTRY be pleased
to state:

(a) whether it is a fact that an indus-
trial licence was issued in July, 1975 to
Gujarat Industrial Investment Coropora-

tion Ltd. for sctting up a tyre ,projectin
Gujarat;

(b) whether a new compny “Gujarat
Tyres Ltd.” has been formed and a
forcign collaboration with “Good year’
has been concluded;

(c) if so, reasons for withholding sanc-
tion to the projcct; and

(d) whether in the interest of breaking
monopoly of multi-national companies
in this field, is it not considered essetial
to accord arly sanction to this project?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI-
MATI ABHA MAITI): (a) Ycs, Sir.

(b) Gujarat Tyres Ltd. have entered
into technical collaboration agrecment
with M/s B.F. Goordrich Co., Akron,
Ohio. US*

(c) and (d). The application of Guja~
rat Tyres Ltd. for financial assistance
was pending with the financial institutions
mainly because of sick demand for auto-
mobile tyres and tubes in the country.
It has been agreed that in view of the
demand projections for tyres in 1981-82
and the likely installed capacity at that
point of time, there would be scope for
sctting up one or two more projects for
the manufacture of automobile tyres and
tubes in the country. Accordingly, the
Industrial Development Bank of India
has been asked to look into the viability
of the various tyrc projects and their
current state of progress, and decide the
order of priority in which financial assis-
tancc could bc released.
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